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O R D E R 
 

04.08.2020  Heard. Issue Notice. Advocate Shri P.S. Singh appears on 

behalf of ROC. Service of formal Notice dispensed with. However, Appellant 

will serve copy of the Appeal on the Counsel for ROC. ROC may file Reply 

within three weeks.  

 List the Appeal thereafter.   

      

    [Justice A.I.S. Cheema] 

      Member (Judicial) 

 
 

(Justice A.B. Singh) 
Member (Judicial)  

 
 
 

[Shreesha Merla] 

Member (Technical) 
/rs/nn 

  


